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As a result, a large number of possible
hydrocarbon bearing structures have been
cclineated. After testing. 25 structures have
been found to be oil bearing and 6 gas
bearing. The total rccoverable reserves in
these arcas, prior to commencement of
production, were 108.66 million tonnes of
crude oil @nd about 25,000 million cubic
metres of natural gas. The Commission by
the end of 1973 had produced a total of
30.24 million tonnes of crude oil and sold
2,642.17 million cubic mectres of natural
cas. During the Fifth Five Year Pian the
Commission expects to produce a total of
34.12 million tonnes of crude oil

In the off-shore areas. drilling is at ore-
sent going on at the Bombay High structurc
vhere there has been indication of presence
of oil. Additionally, to expedite explora-
tion on Iadian continentul shelf areas, nego-
tiations with certain foreign parties are in
progress, ONGC has also placed an order
i USA for a szismic ship equipped for
undertaking Marine Geophysical Surveys.

Joint Stock Companies mmd their Paid-up
Cupital

2782, SHRI MUKHTIAR SINGH
NALERN Will the  Minister of LAW,

JUSTICE AND COMPANY  AFFAIRS
be pleused to state

fa) the number of loint Stock Compa-
nies. both public and  private, and their
tota! emount of paid-up capitel at the end
of the vear 1973; and

(b) the total amount of paid-up capital
invested in Government undertakings by
liree Industrial Houses at the end of 19737

THE DEPUTY  MINISTER IN THE
MINISTRY OF LAW. JUSTICE AND
COMPANY AFFAIRS  (SHR1 BEDA-
SRATA BARUA) @ (a) As on 31-3-1973,
thors were 34873  companics  limited by
shares regzistered under the Companics Act.
1656 having an aggregate paid-up capital of
Rs. 53451 crores. Of these, 6841 were pub-
lic limited companies and 28032 were pri-
vate limited companies. Their paid-up capi-
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tal respectively was Rs. 2059.0 crores and
Rs. 3286.1 crores.

(b) Information is being collected and
will be laid on the Table of the House.

Proposal to vegulate working of Foreign
Pharmaceutical Companies

2782, SHRI MUKHTIAR SINGH
MALIK Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased to
state

(a) whether Government propose to re-
culate the working of the forcign pharma-
ceutical companics; and

(b) if so. the broad outlines of the pro-
rosal ?

THi: MINISTER CF STATE IN
SUNISTRY  OF P TROLEUM  AND
CHEMICALS (SERI SHAHNAWAZ
KHAN): 1a) and (b). Government have
reviewed the Industrial Policy in 1973 and
as a result thercof the Drugs and Pharma-
ceuticals industry has been included in the
list of industries in which the foreign con-
cerns and  subsidiaries and branches of
foreign companies arc eligible to participate.
Their investment anplications will be con-
sidered as per guide lines on the dilution of
toreign equity and will also be examined
with relerence to technical aspects, export
potentialities, ctc, The imports of drugs and
intermediates are  being reguloted on an
increasing scale by canalisation through
STC with a view to cnsure that such items
arc not purchased at high
foreign countrics including parent organisa- .
tions. The import of raw materials is al-
lowed to small companies having a turnover
of less than Rs. 1 croie, on u higher scale
than to the larger units. This measure will
help build up the small scale sector. Appli-
cations from foreign comvanies for grant
of industrial licences for formulation activi-
tics arve generally not favoured unless
coupled with proposals for production of
bulk drugs. They are also generally bound
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down to supply a substantial portion of their
bulk drug production to non-associated for-
mulators which s also expected to help
growth of the Indian sector.

Revislon of Estimated Cost of Kosi Project

2784, SHRI MUKHTIAR SINGH
MALIK : Will the Minister of IRRIGA-
TION AND POWFR be pleased to state:

(a) the cost of Kosi Prosect estimated
originally ; and

(b) the number of times the estimated
cost was revised, the final cost estimated
and reasons for the revision in the cost of
the project ?

THE DFPUTY MINISTFR IN THF
MINISTRY OF IRRIGATION AND
POWFR (SHRI SIDDHESHWAR PRA-
SAD) : (a) The Kosi Project was originally
estimated to cost Rs. 44,76 crores

(b) The estimate was proposed to be 1e-
vised by the State Government fom times,
but no revised estimate has been sanction-
ed so far:

The cost of the latest teviced eshimate
(1972) is Rs 111 64 crores The main rea-
sons for revision in the estimated cost of
the Project are:—

1 General rise in the cost of the mate-
rials, land and labour wapes over
the period ;

2 Construction of water courses unto
1 cusec

3. Additional dwstributaries from the
main canal

4, Extra expenditure on flood protec-
tion and anti-erosion measures ;

5. Construction of additional bridges.
and

6. Comstruction of silt ¢jector and
silting basin.
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